Title: Introduction of the Constitution (Eighty-Fourth Amendment) Bill, 1999 (Amendment of Article 334).

11.08 hrs.

THE MINISTER FOR LAW, JUSTICE & COMPANY AFFAIRS (SHRI RAM JETHMALANI): Sir, | beg to move for leave to
introduce a Bill further to amend the Constitution of India.

MR. SPEAKER: The questionis:

"That leave be granted to introduce a Bill further to amend the Constitution of India".

The motion was adopted.

SHRI RAM JETHMALANI: Sir, | introduce the Bill.

... (Interruptions)

*Publisheed in the Gazette of India, Extraordinary Part-ll, Section 2, dated 26.10.99
MR. SPEAKER: Now the House will take up "Zero Hour™".

... (Interruptions)
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MR. SPEAKER: You are a senior Member. Please understand it.

... (Interruptions)
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MR. SPEAKER: This will not go on record.

(Interruptions) ... (Not recorded)
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